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1

NIL

2

NA 717 CONTESTED NA NA

NA 822 CONTESTED NA NA

3

NIL

4 NO.

-

-

-

-

-

-

-

Contested commercial cases instituted on or after 1st August 2018 and disposed during the month of febuary-
2020
Sr.
No.

Case 
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registr
ation

Whether Urgent 
Relief was 
sought and Pre-
Insitution 
Mediation did 
not take place 
(Yes / No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 
(Contested / 
Settled)

Date of 
executio
n of 
decree

Number of 
days for 
execution of 
decree from 
date of 
decision

Act 
Section

Ms. Pinki, District Judge, Comercial 
Court-01

CENTRA
L

Sh. Rajneesh Kumar Gupta, District 
Judge, Commercial Court-02

CENTRA
L

ARBTN/
562/201
8

SUBODH 
KUMAR Vs 
SHRIRAM 
TRANSPORT 
FINANCE CO 
LTD AND ANR

PRAKASH 
KHANDEL
WAL

30.10.2
018

15-02-
2020

Arbitrat
ion & 
Concili
ation 
Act, 
1996-- 
ARBITR
ATION

ARBTN/
1953/20
17

MUNNA LAL Vs 
KOTAK 
MAHINDERA 
BANK  LTD 
ANR

AKHLAK 
ALI

27.11.2
017

20-02-
2020

Arbitrat
ion & 
Concili
ation 
Act, 
1996--
34

Sh. Mahesh Chandra Gupta, District 
Judge, Commercial Court-03

CENTRA
L

Ms Nisha Saxena, District Judge, 
Commercial Court-04

CENTRA
L

ARBTN 
584154/2
016

SDMC VS. 
MADAN MOHAN 
LAL

06.11.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584167/2
016

SDMC VS. R R 
CONSTRUCTION
S CO.

07.10.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584185/2
016

SDMC VS. 
MEERA  
ASSOCIATES

11.08.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
854194/2
016

SDMC VS. 
UTTKARSH 
CONSTRUCTION 

06.11.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
8584213/
2016

SDMC VS. 
SUMMIT 
CONSTRUCTION

07.10.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584283/2
016

SDMC VS. 
ANHAL 
CONSTRUCTION

21.08.2
015

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584284/2
016

SDMC VS. 
ANAND 
PRAKASH 
GUPTA

21.08.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584285/2
016

SDMC VS. V V 
ENTERPRISES

21.08.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 
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Ms Nisha Saxena, District Judge, 
Commercial Court-04

CENTRA
L

ARBTN 
584289/2
016

SDMC VS. RAJ 
ENTERPRISES

21.08.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584293/2
016

SDMC VS. BRIJ 
ENTERPRISES

21.08.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584294/2
016

SDMC VS. 
MAYUR 
ENTERPRISES

21.08.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584295/2
016

SDMC VS. 
GREENWAYS 
ENTERPRISES

21.08.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584298/2
016

SDMC VS. 
LUCKY 
ENTERPRISES

21.08.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584214/2
016

SDMC VS. 
SHREE OM 
TRADERS

07.10.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584215//
2016

SDMC VS. 
SATGURU 
CONSTRUCTION

07.10.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584216/2
016

SDMC VS. A G 
CONSTRUCTION

07.10.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584217/2
016

SDMC VS. 
SINGH 
BROTHERS

07.10.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584218/2
016

SDMC VS. V.K. 
SALES 
CORPORATION

07.10.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584221/2
016

SDMC VS. R. K. 
TRADERS

06.11.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 

ARBTN 
584278//
2016

SDMC VS. 
GARDEN INDIA

06.11.1
5

29.02.20
20

ABOVE 4 
YEARS

CONTESTED/ 
DISMISSED

ARBITR
ATION 
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5

NO 14 CONTESTED 259

6

120 days suit decreed N/A N/A recovery

7

NA 03/02/20 140 ALLOWED NA NA

NA 11/02/20 671 DISMISSED NA NA

NA 11/02/20 73 DISMISSED NA NA

NA 22/02/20 397 DISMISSED NA NA

NA 26/02/20 448 DISMISSED NA NA

NA 29/02/20 380 DECREED NA NA

8

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

9

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

10 ----NIL----- ----NIL----- ----NIL----- ----NIL----- ----NIL----- ----NIL-----

Sh. Ashwani Kr. Sarpal, District Judge, 
Commercial Court-05

CENTRA
L

CS 
COMM 
768/2019

ICICI BANK LTD 
V/S MOHD. 
SAZID

MS 
BARKHA 
SHAMRA

24.05.2
019

07.02.20
20

Civil 
Cases-- 
CS 
COMME
RCIAL 

Sh. Manmohan Sharma, District 
Judge, Commercial Court-06

CENTRA
L

CS 
(COMM)/
1413/201
9

NAVEEN JAIN 
VS AGGARWAL 
ASSOCIATES

SH.HARIO
M AND SH. 
SHAILEND
ER 
AKHORI

02-08-
2019

25-02-
2020

MS. ANJU BAJAJ CHANDNA, DISTRICT 
JUDGE (COMMERCIAL COURT)-01

NEW 
DELHI

OMP 
(COMM.) 
161/2019

RAVE SCAN PVT. 
LTD. VS. M/S 
NARSINGH 
DASS & CO.

SH. 
RAKESH 
KUMAR

16/09/1
9

U/S 34 
OF 
ARBITR
ATION 
& 
CONCIL
IATION 
ACT

ARBTN/
1085/201
8

VENKATESWAR
A VIDANIKETAN 
VS. EDU SMART 
SERVICES

SH. S.P. 
KASHYAP

11/04/1
8

U/S 34 
OF 
ARBITR
ATION 
& 
CONCIL
IATION 
ACT

OMP (T) 
(COMM.) 
12/2019

BETTER OPTION 
VS. PNB 
HOUSING

MS. 
AASHTHA 
KAUSHIK

30/11/1
9

U/S 14 
OF 
ARBITR
ATION 
& 
CONCIL
IATION 
ACT

OMP 
(COMM.) 
28/2019

DELHI STATE 
CIVIL SUPPLIES 
VS. BETA 
EDIBLES 
PROCESSING

SH. AMIT 
JAGGA

21/01/1
9

U/S 34 
OF 
ARBITR
ATION 
& 
CONCIL
IATION 
ACT

OMP 
(COMM.) 
40/2018

BETTER OPTION 
VS. PNB 
HOUSING

MS. 
AASHTHA 
KAUSHIK

05/12/1
8

U/S 34 
OF 
ARBITR
ATION 
& 
CONCIL
IATION 
ACTCS/

162/2019

HARIT 
POLYTECH VS. 
SATELLITE 
CABLES

SH. 
KUMAR 
VIKRAM

14/02/1
9

U/O 37 
OF 
CODE 
OF 
CIVIL 
PROCED
URE 
FOR 
RECOVE
RY OF 
MONEY

SH. GURVINDER PAL SINGH, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

SH. NARINDER KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)-03

Sh. Laxmi Kant Gaur,  Ld. District 
Judge (Commercial Court), North East, 
KKD, Delhi/

NORTH 
EAST

----
NIL-----

----
NIL-----

----
NIL-----

----
NIL-----

----
NIL-----
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11 Nil Nil Nil Nil Nil Nil Nil Nil

12 North Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

13 Shahdara

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

14 Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

15

NIL NIL N.A. NIL NA. NIL NIL NIL NIL N.A. NIL

16 NIL NIL N.A. NIL NA. NIL NIL NIL NIL N.A. NIL

17 SOUTH NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

18 SOUTH NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

19 West

NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

20 West

NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

21

EAST

- - DISPOSED - - CPC

- - DISPOSED - - CPC

Sh. Vinod Kumar,
Ld. DJ (C.C.)

NORTH-
WEST

MS SEEMA MAINI, DISTRICT 
JUDGE(COMMERCIAL COURT)

MS. NIVEDITA ANIL SHARMA, 
DISTRICT JUDGE, (COMMERCIAL 
COURT)

SH. HARISH DUDANI, DJ 
(COMMERCIAL)

SOUTH 
WEST

SH. RAJ KUMAR CHAUHAN, LD. 
DISTRICT JUDGE (COMMERCIAL-
COURT), SOUTH-EAST, SAKET COURT

SOUTH-
EAST

Ms. Raj Rani Mitra,
District Judge (Commercial)-02

SOUTH-
EAST

SH. RAMESH KUMAR-I, DISTRICT 
JUDGE (COMMERCIAL COURT)-01

SH. VINAY KUMAR KHANNA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

Vacant Court, DJ (Commercial Court)-
01

Sh. Gurdeep Singh, DJ (Commercial 
Court)-02

SH. SANJAY SHARMA-I, DJ 
(Commercial)

CS 
(COMM) 
83/19

SBL PVT LTD VS 
M/S TARGET 
INDIA

07.04.2
014

14.02.20
20

5 YEAR 10 
MONTH 7 
DAYS

CS 
(COMM) 
106/2019

SBL PVT LTD VS 
JAISWAL 
ENTERPRISES

12.05.2
015

19.02.20
20

4 YEAR 9 
MONTH
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21

EAST

- DECREED - - CPC

- - DECREED - - CPC

SH. SANJAY SHARMA-I, DJ 
(Commercial)

CS 
(COMM)
254/19

NIYOOI 
MARKETING 
SERVICES PVT 
LTD VS RAHUL 
PALIWAL

23.11.2
017

20.02.20
20

2 YEAR 2 
MONTH

CS 
(COMM)
111/19

M/S MANGAL 
WIRE 
INDUSTRIES VS 
BSES YPL

25.07.2
015

20.02.20
20

4YEAR 7 
MONTH


	Time taken for disposal

